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UtI. P,.,h 
1; .TOurist Complex. at FatotqM# 147.32 

. Sikrl~(First pilase Ill" 69.17 
lakbs) 

2. 'OHUttu'tioo of COftqeS aDd 20.90 
Ilestaurant at Auli·Josbimatb 

3. Tourist Complex, Sra'\,asti 63.00 

4. Way-side amenities at Ayodhya 26.80 
aDd stalo for OpeD air theatre 

W.I~ &lI6al 

1. Construction of cottages at 8.52 
Ajodhya Hills 

2. Floadns accommodation at 7.00 

SunderbaDs 

3. Y. tri Niwas at Darjee.lina 47.39 

4. Construction of Cot tages at 40.17 

Diaba. 

(d) As per the estimates available, the 
total employment in the tourism sector, 
includina indireet employment, was 4.5 
million in the year 1980. Tbe State-wise 
and industry-wise break-down of this esti-
mate arc pot a.vaUable. 

[English] 

Assistance to suaar factoriel of V idarbba 
and Maratbw.da by ftoalltial institutions 

3266. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of FINANCE 
be plcaacd to state : 

(a) whether it is a fact that tbe Central 
financial institutions have taken the stand 
tbat unloss Stato Government of Maharashtra 
provides Ils. S crores to tbe 24 sugar facto-
ries who have gone into beavy arrears they 
would not release loans to the factories 
undor construction which are from the 
backward relions of Vidarbha and Maratb-
wads; 

(b) wbethel' it is a fact tbat tbe Central 
financial institutions arc Unkina the arant of 
financial assistance to the DOW factor. with 
tIlo defaults mado by tho other factories; 

. . 
.'. " ....~. 

(c) whether Oovemmint .pr,~ to. _~ 
iO$lruction. to tbe Contrat . financial inStitu· 
tions to rcJe..., financial assi.tance -to the' 
DOW fat:tories under COn.tru~OD: and 

(d) if 80, the do tails thereof? 

THB MINISTER. OF STATE IN THB 
MINISTRY OF FINANCE (SHRI JANAR· 
DHANA POOl A R Y) : (a) and (b). There 
are heavy o.erdues of the financial iostitutiODl 
on tbe part of 24 cooperative supt' milll of 
Maharashtra. In view of this, the fina Dew 
institutions bad taken a view that the ifCI, 
which is the lead institution in respect of S 
new COQperativc sUlar mills in tbe Vidarbba 
and Maratbwada res ions would Dot make 
disbursoments to these units until the interest 
overdues were cleared by the existing coope-
rative units in Maharashtra and a sa tisfactory 
formula for liquidation of principal dues was 
received from Government of Mabarasbtra. 
IFCJ had also requested the State Govern-
ment of Maharashtra to provide Rs. S 
crores to the defaulting units for clearance of 
the overdue interest amount, tbe State 
Government being the principal promoter 
and guarantor of the loans of the institutions. 

(c) No. 

(d) Question does not arise. 

Special eooceSSIODs to tourists visiting 
Goa 

3267. SHRI SHANTARAM NAIK : 
Will the Minister of TOURISM be pleased 
to state: 

(a) whether any special concessions are 
given to the tourists-both domestic and 
international tourists-visitio8 Goa; 

(b) whether his Ministry has approacbed 
the Indian Airlines 'in the matter of givins air 
travel concession to tourists visiting Ooa 
during a certain period of the year; and 

(c) if so, details thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY OF TOURISM. (SHRI 
SONTOSH MO~AN OEV): (a) and (b). 
No, Sir. 

(c) Does DOt atile. 




